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The House then adjourned at thirteen minutes past twelve of the clock. 

The House re-assembled after lunch at one minute past two of the 

clock, MR. CHAIRMAN in the Chair. 

_________ 

STATEMENT BY PRIME MINISTER 

Latest developments pertaining to the sharing of water arising 

out of the decisions of the Punjab Vidhan Sabha 

THE PRIME MINISTER (DR. MANMOHAN SINGH): Mr. Chairman, 

Sir, the Central Government shares the concerns expressed in this House 

regarding the latest developments pertaining to the sharing of waters 

between the States concerned. We have to find a lasting solution to resolve 

this matter, protecting the unity and integrity of the country and the interests 

of the States concerned. I have, Sir, therefore, invited the Chief Ministers 

of Punjab, Haryana, Rajasthan and Himachal Pradesh for a discussion 

to find an amicable solution to this problem. The Leaders of Opposition 

of both Houses of Parliament also called on me this morning, and white 

expressing their grave concern, they assured me their full support in 

resolving the issue. 
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*Expunged as ordered by the Chair. 
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THE LEADER OF THE OPPOSITION (SHRI JASWANT SINGH): 
Sir, before I say anything else, I wish to retiterate my commitment, which 
I gave to the hon. Prime Minister, when he did the kindness of receiving 
both my senior, the Leader of the Opposition in Lok Sabha, Shri Lal Krishna 
Advani, and I. We assure the Government and the Prime Minister of our 
total cooperation in endeavouring to find an early and amicable resolution 
to this issue. 

This is a highly sensitive issue. It involves a very vital commodity, 

water. Already, the sensitivities and passions are high. It is our endeavour, 

as a party, and as the Opposition, not to see it was either a partisan 

issue, or as an issue that is Punjab versus any other State, or, Punjab 

versus this State or that State. It is an issue that involves the whole of 

India. But the manner in which we address this challenge today will set a 

precedent, and it is my endeavour and hope that no such challenge faces 

us ever again. So, I do reiterate what I have told the Prime Minister, we 

will cooperate with the fully. Please, please, and I have no doubt you will, 

attend to the sensitivities that we addressed here also. 
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THE BUDGET (RAILWAYS), 2004-2005 

SHRI RAMA MUNI REDDY SIRIGIREDDY (Andhra Pradesh): Mr. 

Chairman, Sir, the Railway Budget presented by the hon. Railway Minister 

...(Interruption)... 
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SHRI RAMA MUNI REDDY SIRIGIREDDY: Mr. Chairman, Sir, the 
Railway Budget presented by the hon. Railway Minister heavily 
concentrated on Bihar. The Chief Minister of Andhra Pradesh, belonging 
to the Ruling Party, described the Budget as, I quote, "the Railway Budget 
is roaming around the Bihar State", 2
3�� 58ह3�� ��# �(*, �� ��ह�����C �� ��
� ह� 
�  It is a Budget which has been derailed. 

[THE VICE CHAIRMAN (SHRI SANTOSH BAGRODIA) in the Chair] 

It is a directionless budget, and a budget, which is a silent spectator, 

that does not, know how to generate revenue, and from where to get the 

necessary resources that are required to complete the ongoing projects 

and the announcements which have been made by the Minister in his 

Budget Speech. I would not even hesitate to say that it is a 'Political 
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